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ORDER
Counsel for petitioner present. No representation on behalf of respondents.
Counsel for petitioner stated that the notice to the respondents were served and
Shri Arvind Subramanian, advocate caused appearance On behalf of the
respondents before the Hon’ble High Court of Madras. The Registry is directed
to issue notice to the counsel for respondents. Counsel for petitioner is directed
to issue private notice to the counsel for respondents by speed post and file

proof of service of notice by way of an affidavit by the next date of hearing. Put

up on 17.07.2017 at 2.30 P.M.
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(Ch. Md. Sharief j (K.Anantha dmanabha Swamy)
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